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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH

THIS THE Olst DAY OF NOVEMBER, 2000

Original Application no.1112 of 1992

m-m-JUSTICE RlR'K'mIvEDI lv ici -

HON.MR.S.DAYAL,MEMBER(A)

1.

L

18.
19.
20.
21.
22,
23,

Sri daya Nand Tripathi, s/o0 Sri R.S.Tripathi
Gopal Singh,S/o Late Nirsu narain singh
R.B.Lal, S/o Sri R.N.Lal

Bivash roy, s/o Sri kal pad roy

Mukul, s/o Sri Ram Tapeshwar

Samir Prasann Dutta Gupta

s/o Sri N.P.Dutta Gupta

Hanuman Prasad Gaur, S/o Sri Narshingh Das
Tej narain Singh, S/o Sri Vijai Bahadur Singh
Onkar Nath Malhotra, S/o Sri kasturi Lal

All working in the Ordnance Factory, kalpi road

Kanpur(Details whereof have been given in
Annexure 4)

Applicants
Original Application No.1102 of 1994

V.P.Dwivedi,S/o Sri Brij Lal dwivedi
Ramesh kumar, S/o Basu Dev

Sudama prasad,S/o Sri hardev prasad
Vishram Singh,S/o Shri Kundan: Singh
Trilochan Singh, S/0 Shri Preetam Singh
R.C.Srivastava, S/o Sri harish chandra
K.S.Gupta,s/o Late Shri Mewa Lal Gupta
Mohd.Jubair,S/o Late Shri Kayum Uddin
A.K.Sharma,S/o Late Shri Harvansh prasad
N.C.Pathak,S/o Shri jagdish Pd.Pathak
Sunder Singh,S/o Shri lala Ram

Ram ratan Sharma, S/o late Shri Asharfi lal
Iftekar Ali,son of Late Shri Ashfaq Ali
Rajjan Beg,S/o Sri Majjan beg

Rajeev Sobti,S/o Shri R.L.Sobti
R.K.Kushwaha,S/0o Sri suraj bali Kushwaha
Mangali prasad,S/o Shri Lala

Mahendra Swaroop,S/o late Shri C.B.Sharma

Satish kumar,son of Sri ramesh Chandra

N.S.Katiyar,S/o Late Shri Sudarshan Lal -

Madan Lal yadav,S/o Late Shri Lala Ram 3

Prahlad Kumar Nigam,S/o Om Sharan Nigam
Kripa Shanker S/o0 Subedar Gupta
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24.
25.
26,
27
28.
29.
30.
S1%
32.
33.
34.
355
36.
37.

38 .N.Chakravarti,S/o Late Sri B.B.Chakravorty

39.
40.
41.
42.
43,
44.

46.
47.
48.
49.
S50,
51.
52.
S3.

39
56.

57.

.
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3]
L]
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Hashim Raja,S/o Shri Nazim hussain
Kulwant Singh,S/o Late Sri Gur Dayal Singh
R.K.P.Sharma,S/o Sri pratipal Sharma
R.N.Vishwakarma,S/o Shri Ram raj vishwakarma
Markandey prasad, s/o Sri Budhdhi Ram
Gulab Vishwakarma,S/o Sri Ram Raj
Param jeet Singh,S/o Sardar Jung Bahadur

' Vikramaditya Yadav,S/o Sri Gambhir Singh
R.K.Mishra,S/o Sri Baij Nath Mishra
Kailash Chandra,S/o Sri mangali prasad
S.K.L.Sharma,S/o Late Shri Shiv Shanker
Robert Don,S/o Late Sri Peetar Don
Rai indra Singh,S/o Sri Lata Prasad
Amal Karmakar,S/o Sri D.C.Karmakar

K.P.Pal,S/o Late Shri Pyari Mohal Pal

Shiv Sagar Mishra,S/o Brindaban Mishra

Shyam babu Dwivedi, son of Shri Ram rata Dwivedi
Rama Kant Verma,S/o Sri Devi Ram Verma
Paitrik,S/o Sri D.William

Shah Mohammed,S/o Bhola shaikh

Avinash Singh, son of Sri Jogendra Singh
Mahendra Prasad,S/o Late Shri Baboo Ram

Vashik Ahmed,S/o Sri Latif Ahmad Khan

Satish Srivastava,S/o Sri Ram narain

Ajai Shanker,S/o Late Sri prem Shanker
S.N.Tiwari,son of Late Shri B.D.Tiwari
J.B.Singh,S/o Sri shiv Nath Singh

R.K.Arora,S/o late Sri Amar Nath Aror
R.A.Shukla,s/o Late Shri Madhav Prasad thukla
S.P.Sahu,S/o Late Sri Hira Lal Sahu
D.K.Sharma,S/o Late Sri Chhote Lal £ :
Vijai Verma, S/o Late Ram lal Verma

©
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-« -Applicant

Original Application No.1937 of 1394

Ramjani,son of Late Shri Imam Bux,
S.K.Singh,son of Shri Laxmi Singh
S.K.Yadav,son of Shri Sobhan Yadav
K.D.fadav, son of Shri Shiv Mangal Yo inv

V.K.Mishra, son of Shri D.Mishra

Rajeadra Mishra,son of Shri E 1 i»! Mishra
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A.G.Siddiqui, son of Shri Abdull Sattar
! 8. V.D.Mishra,son of Shri Late Bechan Mishra
| 9. Prem Kishore son of Shri M.N.Prasad
10. Bhanu pratap son of Shri Ram Briksha
11. S.P.Mishra sonnof Shri Nagendra Mishra
12, Jahoor Ahmad son of Late Shri Rasool Bux
13. J.L.Mashi,son of Shri Ram Jeet Mashi
14. V.S.Dubey, son of Late Shri Algoo Dhar Dubey

15. Sunil Kumar Srivastava son of Late Shri Shiv
Shanker Lal

16. Lalji Vishwakarma son of Shri Baij nath Prasad

17. D.K.Mukherjee son of Shri T.N.Mukherjee
i 18. Kayam Singh son of Sri Chhotey Lal

19. Ajai veer Singh son of Late Shri Ganga Singh

20. Satya Vrat Tiwari son of late Shri laxmi Chandra Tiwari
f 21. Shanker Lal Gupta son of Late Shri ram Charan gupta
22,

V.K.Dixit son of Late Shri Jagan Nath Prasad

23. D.Singh, son of Late Shri E.V.Singh

24. Hira Lal son of Late Shri Suddhum

25. Shyam Sunder Yadav

26, Atma Ram son of Shri Ram Sharma

27. Mahajan Singh son of Shri Ram Pyare Singh

28. Baboo Lal Maurya son of Late Shri Jagdeo Prasad
- 29, J.P.Shukla son of Late Shri Kalika Prasad
=' 30. Vijay Shanker Shukla son of Late Shri Ram Swaéanp Shukla
: 31. Baboo Ram Mishra son of Shri Junsher Mishra
32. - Ganga Ram son of Lare Shri Sukh Lal
_ 33. Ghanshyam Dubey son of Late Shri Shiv Shanker Dubey
F 34. Bhagirathi Upadhyay son of Late Shri Bhullar Upadhya
35. Raja Ram son of Late Shri Jai Karan
36.

Ashok Kumar Srivastava son of Late Shri Harbans

Lal Srivastava
Qtfaf’“##;x\BJ. Ram Prabha Vishwakarma son of Shri Deo narain Vishwakarma

Ram Chandra S$ingh son of late Shri buddha Singh
I
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Phekhan Ram son of Shri Munni Ram

Chandra Bhushan Das son of Shri Phekhan Ram
Suresh Chandra Gupta son of Shri R.P.Gupta
Pyare Lal son of Late Shri Gangoo

Ram Kumar Chauhan son of Late Shri Ram Bahadur
Mohan Lal Sharma son of Late Shri P.L.Sharma
Mahadeo Prasad son of Late Gujeshwar Prasad
Uma Kant Awasthi son of Shri Shiv Ram prd.Awasthi
Awacdh Chaturvedi son of late Shri Tirth Raj Chaturvedi
Mohd.Ibrahim son of Late Shri sahadat Ali.

R.P.Sahu son of Late Shri Ram Deen Sahu

Sarfuddin son of Shri Mahmood Ali

Ram daur son of Late Shri Tiju

Shrawan Singh son of Shri Ram Agya Singh
S.S.Chauhan son of Shri Ram Ratan Chauhan

Anil Kumar Kalia son of Shri H.K.Kalia

Khunni Lal son of Asharfi Lal

Rajendra son of Shri Ram Swarath

Sudhir Chandra Das sosn of Late gaur Mohan Das
C.L.Bajpai son of Shri D.G.Bajpai

R.R.Pandey son of Shri R.R.Pandey

J.P.Singh son of Late R.D.Singh

S.P.Srivastava son of Late Ram lakhan la!

Jagdish Roy son of Shri Rama Shanker Roy

P.N.Yadav son of Shri Umraoc Yadav

Jageshwar son of Shri Asha Deen

Gorakh Prasad son of Shri Gani Prasad

K.K.Nayar son of Gopalan Nayar

.Applicants

Original A{,plicatinn No.1817 of 1954

Bipin behari son opf Late Saru prasad
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12.
13.
14,
1b6.
16.
17.
18.
19,
20.
212
22,
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24,
25,
26.
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28.
29,
30.
31e
32.
33,
34.
35.
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Ram Sijor Maurya aan.nf Shri Sahadeo
Narendra Kumar son of Shri Charan Das
Maouniddin son of Shri Jahiruddin
Jasbir Singh son of Sri Sardar Sohan Singh
R.S.Maurya son of Late Ram d‘ea Maurya
Kabool Ahmad son of Late Imam Baksh
B.S.Srivastava son of Late Sri T.G, Srivastava
Santosh Kumar son of Sri Raj Bali Singh
Karuna Sagar son of Sri Ram Kishore Shukla
Prem Narain Shukla son of Baboo Ram Shukla
S.K.Ray son of Shri B.B.Ray
Rameshwar Singh son of Ram Ugrah Singh
Sheo Kumar son of Sri Shiv Prasad Vaisya
S.K.Tiwarii son of Sri D.P.Tiwari ,
Rameshwar Singh son of Late Sri Jaga Singh
Tarachand son of Sri Brahma Deo Prasad
Mohd.Igbal son of Sri Noor Mohammad
Ravi Shanker son of Omkar Nath
Kamlesh Sharma son of Sri Vishwanath Sharma
A.K.Khanna son of Late Suraj Prakash
R.B.Sharma son of Sri Naresh Sharma
Bhan Kinkar Pandey son of Late Ram Lotan Pandey
Jai Chandra son of Sri Bhagirathi
Mahabir Singh son of Sri Basdeo Singh
Sarvadeo Singh son of Sri Ram Harakh Singh
kehar Singh son of Gurudas Singh
Bankey Lal son of Mathura Prasad
Anirudh Lal son of Late Sri Ranjit Bahadur
Abdul Rauf son of Late Sri Abdul Gafoor
Shri Kumar Pal son of Shri Manni Lal Pal
Shamim Ahmed son of Sri Nasiruddin
Ram baboo son of Sri Socoraj Bali

Vishnu Sharma son of Late Sri baboo Ram

Puran Mishra son of Sri badri prasad
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Pramod Kumar son of Shri Ram Charan

Shivaji Palit son of Late Sri S.K.Palit
M.M.Bhatia son of Late Sri P.L.Bhatia

Irshad Illahi son of Sri Kuiaan Illahi

Shiv Shanker son of Sri Kashi Prasad

Birbal Prasad son of Sri Ram Khelawan
Vishwanath Yadav son of Sri Bahal Yadav
Nandeshwar son of Sri Bhairo Prasad
K.N.Mishra son of Sri prem Narain Mishra

Ram Murti son of Late Sri Balak Ram

Narsingh Narain son of Late Sri Ram Chhewar Mishra
Sheo Kumar son of Shri Ram Sashrey

Lala ram jha son of Late Shri Dhani Ram Jha
O.P.Savita son of Sri ram Dev

Janardan Yadav son of Sri Raj Bali

S.P.Singh son of Shri M.Singh

D.Chakraborti son of Late Sri P.K.Chakraborty
R.K.Paul son of Late Shri Sadanand Paul
C.K.Mishra son of Sri U.K.Mishra

Paras Nath son of Sri Bola Nath Yadav

Baloo son of Sri Hibib

Gangadhar son of Upendra Chand Prasad
M.M.Siddiqui son of M.N.Azim

Munne son of Rahim Baksh

Ram nath son of Pusa Lal

Ganga Prasad Yadav son of Sri Nankhoo Yadav
Jai Prakash son of Sri Tulsi Ram

hasmat Ali son of Sri mohd. Shafi

Ram Bahadur son of Sri Shiv Mohan Yadav
Virendra Kumar Srivastava son of Sri Laxmi S:ran

Srivastava

Dalbir Singh son of Shri Man Singh

l . ..Applicants
. x {By Adv: Shri Vikram Nath) L’/l
E .
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Versus

1. The Chairman, Crdnance Factory Board,
10-A Auckland Road, Calc;:tta—'?ODUOl

2. General Manager, Ordnance Factory
Kalpi Road, Kanpur.

3. Union of India, through Secretary,

Ministry of Defence,New Delhi.

. . .Respondents
(BY Adv: Shri Amit Sthalekar)

O R D E R(Oral)

(By Hon.Mr.Justice R.R.K.Trivedi)

In all the aforesaid four cases questions of fact and law are
similar and they can be disposed of conveniently by a common order

against which the counsel for the parties have no objection.

The applicants by means of this application u/s 19 of the

A.T.Act 1985 have prayed that respondents may be directed to implement

the Anomolies Committee Report w.e.f. 16.10.1981. The case of the

applicants in short is that though they were working as Semi skilled

workers their trades were excluded by Expert Classification Committee

appointed in pursuance of the Recommendation of the III Pay

Commission. When this position was brought to the notice of the
.).‘ S “‘\I:Q.k.&

N L
Gaverrment} and Anomolies Committee was cunstituted]\after re-evaluation
recommended for grant of skilled grade to 23 additional semi skilled

grades. It is claimed that applicants are serving on these 23 semi

skilled grades and they are entitled for the skilled grade w.e.f.

16.10.1981. Both the learned counsel have agreed that the controversy

- raised in this application stands concluded already by order of this

Bench in OA No. 564/91 which was decided on 6.1.1997. The copy of the

order has been filed as(Annexure 1) to the supplementary affidavit
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Reristrar

V6= VAKALATNAMA

0./ No. /817 of /779 o
Before (o OZM y A772/924S %—ﬁm 7’9‘256{%&/ Gercs /%élé '

In the Court of

Paisit 00 Vi hens Claimants
Defendant Appellant
Petitioner
Versus
Defendant : yﬁ[;/((‘? Respondent -~
Plaintift e 1

The President of India do hereby appoint and authorise Shri AMIT
STHALEKAR, Advocate, 32, Nyaya Marg, Allahabad-211001 Chamber No. 13, High
Court, Allahabad to appear, act, apply, plead in and prosecute the above described
suit/appeal/proceedings on behalf of the Union of India to file and take back docu-
ments, to accept processes of the Court, to appoint and instruct Counsel, Advocate
or Pleader, to withdraw and deposit moneys and generally to represent the Union of
India in the above described suit/appeal/proceedings and to do all things incidental
to such appearing, acting, applying, pleading and prosecuting for the Union of India

SUBJECT NEVERTHELESS to the condition that unless express authority in that
behalf has previously been obtained from the appropriate Officer of the Government
of India, the said Counsel/Advocate/Pleader or any Counsel/Advocate or Pleader
appointed by him shall not withdraw or withdraw from or abandan wholly or partly
the suit/appeal/claim/defence proceedings against all or any defendants/respondents|
appellant/plaintiffjopposite parties or enter into any agreement, settlement or Com-
promise where by the suit/appeal/proceeding is/are wholly or partly adjusted or refer

all or any matter or matters arising or in dispute therein to arbitration PROVIDED
THAT in exceptional circumstances when there is not sufficient time to consult such
appropriate Officer of the Government of India and an omission to settle or compro-
mise would be definitely prejudical to the interest .of the Government of India and
said Pleader/Advocate or éounscl may enler into any agreement, settlement or
compromise whereby the suit/appeal/proceeding isjare wholly or partly adjust and
in every such case the said Counsel/Advocate/Pleader shall record and communicate
forthwith to the said officer the special reasons for entering into the agreement

settlement or compromise, - <

The President hereby agrees to ratify all acts done by the aforesaid Shri
AMIT STHALEKAR, Advocate in pursuance of this authority.

IN WITNESS WHEREOF thcs?& presents are duly executed for and on behalf
of the President of India this the/zfﬂ/f};"ﬂje(;'e—é 'P?QOGIQQ
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ALLAHABAD BENCH, ALLAHABAD
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REGISTRATION CASE No.n‘%ﬁ’ OF 1994

DISTRICT _KANPUR NAGAR

Vipin Beharl son of Late Saru Prasad T,N, 554/N8M
Ram Sijor Maurya son of Sri Sahadeo TJXNo. 76/N&1
Narendra Kumar son of Shri Charan Das T,No, 635/7aM

Maouniddin son of Shri Jahiruddin T,No,50A7SM

Jashir Singh son of Sri Sardar Sohan Sing -3
2 (j!f___!-ﬂ'w— il‘&
T )Noesl1l32/MN3M WMM -
R.SdMaurya son of Late Ram Deo Maurya W
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: L etk i
TeNos236/MN3M X
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Kabool Ahmad son of Late Imam Baksh "-'R’rra;ﬁ Q &mQ
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B.S.Srivastava son of Late Sri T.,G, _
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Santosh Kumar son of Sri Raj Bali Singh w‘e@‘mﬁr
T No's 20 4/N2PS e Ny —
Karuna Sagar son of Sri Ram Kishore 1) za{@“?
Shukla, TNo, 186/MNaM Do e oot
| 309 )
Prem Narain Shukla son of Babpoo Ram V

Shukla, T.Noe177/NaM %ﬁ"’
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12, S.K.Ray son of Late Sri B,B.Ray, T.No, 407/NaM

13's Rameshyar Singh son of Ram Ugreh Singh TNo., 120/NapPsS

14, S.K,Tiwarl son of Sri D.P.Tiwad T.No, 285/NSM
15, Sheo Kumar son of Sri Shiv Prasad Vaisya T,No,l71/MNapPS |

.!
16's Rameshwar Singh son of Late Sri Jaga Singh T.Hi*;..lQO/NhPﬂl

17 TaraChand son of Sri Bsahm Deo Prasad T,No,217/MNAPS |

|~ ¥, Mohd, Igbal son of Sri Noor Mohammad T.,)No,223/NaPS”™ :

19% Ravi Shanker eon of Omkar Nath T.No, 184/NsM

20, Kamlesh Shamma son of Sri Vishwanath Shama /r
TNols13 5N aM { |
) \
' 21, A.K.Khanna son of Late suraj Prakash : 6\9‘3@&?‘“’""\
wy/ 17 Quasanni U
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' 22, R.,BySham2 son of Srl Naresh Shama &53&@\,&&%“&
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O's ,
v . R\W‘-ﬁum(t\
T 23 Bhan Xinkar Pandey son of Late Ram Lotan
f@. - RC ST
RIRAL Pandey T.Nos 300ASM | By baf
—~ M‘_ﬁ_ ; 24, Jal Chandra son of Sri Bhagirathi T.No, ' W.ﬁr
e A - & Lt
= Tavack S p’ 386 /N aM
JM : b
ﬁi? 25, Mahabir Singh son of Sri Basde o Singh
@/‘i / N
2y e TNols 115981 -

26, Sarvadeo,Singh son of Sri Ram Harakh
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27% Keshar Singh son of Gurudas Singh T.No,
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Bankey L.al son of Mathure Prasad T,Noly 422/NM

Anirudh Lal son of Late Srl Ranjit Bahaa;r TNo'e

419 /NM

2bdul Ravf son of Late Sri Abdul Gafoor, T.No., 349/MNM
Shri Kumar Pal son of Sri Manni Lal Pal T Nolb282/NaM
Shamim Al d son of Sri Nasiruddin T.Nos405/MNa1

Ram Baboo son of Sri Scoraj Balli T,No\416/N31

Vishnu ShAma son of Late Sri Baboo Ram T.No's266/N31

Puran Mishré son of Sri Badri Prasad T.NoL414/MNaM )!

P ramod Kumar son of Shri Ram Charan TNo,31i8/MN&M [

Shivaji Palit son of Late Sri S.K.,Palit

@\cl‘?lkwuﬁ—
TNo's 539, M

&m S':‘»"J*:g
M,M,Bhatia son of Bate Sri P.L.Bhatia

PMUMWUMIM
TJNo'se 540/MN3M S ayw”

QEWG?\\U\M(\\

Irshad Ilahi son of Sri Kasam Ilahi

f
|

o)

TNo's 550/N&M

S-g..g—‘l.‘cu-'x !
Shrix Shiv Shanker son of Sri Kashi Rivbal
Prasad T.No,s 561/NaM : HT%Q@*J-T"
.
Birbal Prasad son of Sri Ran Khedawan
TNo, 639N o Aneh e e
Frer 0
Vishwanath Yadava son of Sri Bahal Yadav 0
T,Nols 320/Na8S UMWDQM :

Nandeshwar son of Sri Bharo Prasad T,

Nos 606 MaM
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K,N'gMishr@ son of Sri Prem Narain Mishra T/No%e333/NaAPS
Ram Murti son of Lake Sri Balak Ram T/No's 603/MNaM
Narsingh Narain son of Late Shri Ram Chhewar Misra
T.Nos 230/2PS

Lala Ram Jha son of Late Shri Dhani Ram Jha .T,No,
368/NAPS

Sheo Kumar son of Shri Ram Sashrey T.No,335/N2PS
O.P.Savita son of Sri Ram Dev T.Nols 156/2PS

Janardan Yadav son of Sri Raj Ball Yadav T.Noe.312/aM
SeP'eSingh son of Shri M,Singh T,No.670/N31

/)mdpt{'[{uh’
D,Chekarborti sén of Late Shri PeKe . Qo t_.d

(2

Chakemorty T.No, 785/N&4

R.K.,Paul son of Late Shri Sadanmand Paul P"‘”""“Q““““E"““"‘Fm

VWG WG
TNo%s 630/NaM ‘ ?mﬁﬁa‘{
CeKMisre son of sri U XKMisra TNo%s i
ss.gfisg/
17 /a4 L Ravhdd
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